666

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE, PUNE
Original Application No. 119/2022 (WZ)

@™ Shri. Sanjay D. Joshi & Anr ...Appellant
Versus

State of Maharashtra through the
Department of Environment & Ors. ...Respondent(s)

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NOs. 2 & 3
MAHARASHTRA POLLUTION CONTROL BOARD

I, Jaganath S. Salunkhe , age about 55 years, Occupation-service, the
Regional Officer of the Maharashtra Pollution Control Board at Kolhapur
having my office at Maharashtra Pollution Control Board, Udyog Bhavan
Building, Near Collectorate Office, Kolhapur - 416 002, do hereby state on
solemnly affirmation as under :-

I, am presently working as the Regional Officer, Kolhapur with the
Maharashtra Pollution Control Board, | have gone through the Hon'ble
National Green Tribunal (WZ) Pune order dated 19.03.2024. | am submitting
reply affidavit on behalf of Respondent No. 2 & 3 regarding MPCB to give
details with respect to the status of criminal prosecution against the
respondents Municipal Council.

1. | say and submit that in compliance of this Hon'ble Tribunal dated
19.3.2024, the Officials of Respondent Board has collected LES
samples as per section 21 of the Water (Prevention and Control of
Pollution) Act, 1974 of Ratnagiri Municipal Council, Rajapur Municipal
Council & Kankavali Nagarpanchayat on 23.07.2024. It is submitted
that officials have also collected LES samples as per section 21 of the
Water (Prevention and Control of Pollution) Act, 1974 of Sawantwadi
Municipal Council, Malvan Municipal Council & Vengurla Municipal
Council on 25.07.2024. However, prosecution against all the
respondents Municipal Councils is in process.

Solemnly affirmed on this 2nd day of August 2024 at Kolhapur

Notary Sf.NO.Qg‘[ 5‘20‘24 For & on behalf respondent No. 2 & 3

Maharashtra Pollution Control Board

BEFOREME |
&f | (J.\S\.Elunkhe)

R.D. BMSA E Regional Officer- MPCB, Kolhapur
Notary (Govt.Of.India)

Dist Court,Kethapur SMAH)

Kolhapur - 416 002
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